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ACT No. XVII or 1872.

Passep By THE GovERNOR GENERAL OF Inpia 1w CouNcriL.

{ Received the assent of the Governor Gemeral on the 19th
August 1872 ).

An Act for postpomng the day on which the Code
of Criminal Procedure is fo come into force.

WHEREAS the Code of Criminal Procedure (Act Preatable.
*  No. X of 1872), section one, enacts that the

said Code shall come into force on the first day of

September 1872 : And whereas it is expedient to

postpone the day on which such Code shall come into

foree; It is hereby enacted as follows :—

1. The said Act No. X of 1872 shall come into Criminal
force, 1ot on the first day of Septembex 1872, but on Froceduo

the ﬁpst day of January 1873. iboct on 1ot

January
1873.

[Price one anna.]
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